47 Written Answers

were recruited as Constables in the
Border Security Force from the Kash-
mir Valley. One candidate was select-

ed as Assistant Commandant (cate-
gory ‘A’ Post) from the Xashmir
Valley but he did. not report for

training in the Border Security Force,
In the C.R.P.F., 23 candidates were
recruited as Constables in 1982 from
State of Jammu and Kashmir. Break
up of recruitment is not available.
During 1983 and 1984, 13 candidates
were recruited in the C.R.P.F. as Con-
stables from KRashmir Valley.

Result oriented administrative reforms

*100. SHRI MURLIDHAR CHAN-
DRAKANT BHANDARE.
SHRI H. L. KAPUR: ’
Will the PRIME MINISTER be
pleased to state: )

(a) what administrative reforms
are proposed to be made so that re-
sults could take precedence over the

procedure;
(b) what are the steps being taken

to achieve the resulls in a time-bound
- schedule; and

(c) what reforms are being imple-
mented by Government to prevent in-

efficiency and corruption in the ad-
ministration?
THE PRIME MINISTER (SHRI

RAJIV GANDHD): (a) to (c) A review
of administrative organisatipn, pro-
cedures and practices has been initiat-
ed to cut delays, decentiralise decision-
making processes, cnforce account-
ability and simplify rules and proce-
dures. These are aimcd at improving
efficiency and reduce scope for cor-
ruption. The vigilance and anti-cor-
ruption machinery will be further
strengthened, where necessary, De-
terrent punitive action will be taken
against those found indulging in cor-
ruption.

Separate Development Board for
Vidarbha and Marathwada regions

346. SHRI SURESH KALMADI:
Will the Minister of HOME AFFAIRS

be pleased to state:

[ RAJYA SABHA ].

to Questions 48
(a) whether the Ceniral Govern-
Iflent have received any proposal
from the Maharashtra Government

for constitution of a separate Peve-
lopment Board for Vidarbha and
Marathwada regions; and

(b) 1f so. what action is being tak-
en in this regard?

THE MINISTER OF HOME AF-
FAIRS (SHRI S. B. CHAVAN): (a)
Yes, Sir, ;

(b) The matter is receiving atten- a
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Retrenchment of workers of N.T,C.

347. SHRIMATI ILA BHATTA-
CHARYA: Will the Minister of COM-
MERCE AND SUPPLY be pleased
to state: : i {

(a) whether it is a fact that about
55000 workers of the National Textile
Corporation are going to be made
Surplus and sacked as soon as part
of their modernisation plan;

(b) whether Government have giv-
en their approval in the matter;

(¢) what are the details of the plan
for the rehabilitation ¥ these wor-

keI‘S,; and ,

(d) whether any djrective have
been issued in this respect?

THE MINISTER OF STATE
THE MINISTRY OF COMMERCE AND
SUPPLY (SHRI P. A. SANGMA):
(2) and (b) No Sir. However, ration-
alisation of labour is an ongoing pro-
cess depending upon several factors
c.g. implementation  of modernisation
brogrammes, change in product-mix
change in capacities and revision of
Wwork norms,

(¢) and (d) Due compensation
would be paid to the affected emplo-
yees,

Clashes between Bangladesh and .
Indian Security Forces

348. SHRI VITHALRAQO MADHAV
RAG JADHAV: Will the Minister of
HOME AFFAIRS be pleased to state:
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